18 Papers Loid CHAITRA 13,
published in Notification No.
G3SR. 211 in QGazette of Indis
dated the 16th March, 1974,

The Indian Administrative Service
(Pay) Fourth Amendment Rules,
1974, published 1 Nosification No.
GS.R. 272 in Gazette of India
dated the 16th March, 1974.

“

(5) The Indian Police Service (Fixation
of Cadre Strength) Second Amend-
ment  Regulations, 1974 published
in  Notfication No. G.S.R. 273 in
Gazette of India dated the 16th

March, 1974,

The All India Services (Provident
Fund) Amendment Rules, 1974,
pubisshed m Notuficauon No. G.S.R.
282 1n Gazette of India dated the
23rd March, 1974,

()

[Placed w1 Library. See No. LT—6608,74)

NOTIFICATIONS UNDFR INDUSTRIES (DEVEL OP-
MPNT AND REGULATION) ACT

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL
DEVELOPMENT (SHRIM B RANA) .
I beg to lay on the Table a copy each of the
foowing Notifications (Hindh and English
versions) under sub-section (2) of section
18A of the Industries (Development and
Regulation) Act, 1951:—

(1} S. O, 7T8R(E) published m Gazette
of India dated the 20th December,
1973 regarding management of the
Mahalakshru  Mills  Company
Limited, Beawar (Rajasthan State)

(D 8. 0. 38(E) published m Gazetto
of India dated the 15th January,
1974 regarding management of the
Hira Mils Limied, Upan.

(3 8. 0. 54E) publshed in Gazette
of Tndia dated the 2Ist January,

T L8577,

1896 (SAKA) PA.C. Rep.' 190
1974 regarding mansgement of the
New Bhopal Textile Mills Limited,
Bhopal.

[Placed in Library. See No. Lt-6609/74].
DEMANDS FOR GRANTS DF CENTRAL COVERN=
MENT re P & T DEPARTMENT FOR 1974-75

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(PROF SHER SINGH) : On behalf of
Shn Jagannath Pahadia, 1begtolay on
the Table a copy of the Demands for Grants
for expenditure of the Central Government
on the Indian Posts and Telegraphs Depart-
ment for 1974-75 (Hindi and Enghsh ver-
sions)

[Placed wn Library See No LT-6610/74)
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COMMITTEE ON SUBORDINATE
LEGISLATION

TeNTH RFPORT

SHR1 YIKRAM MAHAJAN (Kangra) :
I beg to present thz Teath Report of the
Commutese on Subordinate Legislation on
action taken by Governm:nt on oulstan-
ding recommendations of the Commuitee.

PUBLIC ACCOUNTS COMMITTEE
HUNDRLD AND EIGHTH REPORT

SHRtL JYOTIRMOY BOSU
(Diam»>d Harbo.w) . [ beg to present
the Hundred and eighth Report of
the Public Accounts Com mittee on acton
taken by Governm:nt on the r:zonnznda-
tions contamed n thew  Nmety-szcoad
Report on the Audit Report
(Defence Services) 1970-7L.




